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Judgene nt 

( As per Hon. Mr. Justice Mr. V. Neeladrj Rao, jC ) 

Heard Sri S. Gopal Rao, learned counsel for the 

applicantand Sri N.V. Raghava Reddy, learned counsel 

for the respondents. 

The applicant was qpointed as Sweeper-cum_qhowkjdar 

on 20-12-1965. The pay scale for the said post with 

effect from 1-1-1973 was Rs.195-232. He was promoted ha. 

Mate On 11-11-11985. Then his pay in the post o Maté 

was fixed 1n the revised pay scales as per the reomJ. 

mendations of 4th Pay Commission which came in to effect 

from 1-1-1985. 

Sri Pentaiah, joined service as Mazdoor prior to 

1-1-1973.. The scale for the post of Mazdoor with effect 
t3'- 

from 1-1-1973 was also Rs.195-
-
3 	Sri Pentaish was given 

promotion as Mate with effect from 23-1-1988. Then his 

pay was fixed in the category of Mate at Rs.935/-, The 

pay of the applicant in the category of Mate as tn 1-1-86 

was fixed at :r92v912 	Hence the applicabt filed this 

CA praying for stepping up of his pay so as to '4.- 
equa1 

with that of Sri Peritaiah with effect from 23-1-186. 

If the pay of the senior is less than the pay OP the 

junior in the promoted category ,then the qJestion of 

stepping up will arise if he satisfies the fellowi ng 

conditions 

i) 	The junior in the promoted category was also junior 

in the touat tategory; and 

Val ot that junior uas either less or equl to 

th6uer cte9ory 
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5. 	
It is stated for the respondents that the appli- 

cant is not entitled for theeppjng up as the pay of 

Sri Pentajah as an 1.1-1984 was Rs.232/_ 
p.m. While that 

of the applicant had become As.232/ 	
only on 1-2-1984. 6. 	

It may be noted that the posts of Sweeper_cam., 

Chaukidar and Nazdoor are feeder categories for promotion 

to the post Of mate. 	
The date of entry in the lower 

category is the criterion for the integrated seniority for 
Consideration for promotion 	It is not ever, alleged for 

the applicant that the date of appointment of Sri Pentaiah 

as Mazdoor is later to the date of appointment of the L 
applicant as Sweeper-cum-Chowkidar. 	Be that as it may, 
as the pay of the applicant was less than that of Sri 

3 Pentajah as an 1-
1-1984 in the lower category, the appli-

cant is not entitled for the stepping up on that grtnd 
itself. 

; 

7. 	
It is now stated for the applicant that pay of some 

other juniors of t 
fl%&th, 	 he applicant in the category of mate is 
lteas than his pay. 	

But When the applicant had not made a 

representation to the respondents claiming stepping up on 

the basis of the pay of those alleged Juniors in the 

category of Nate it is not just and prOper to consider the 
same in this 	CA. 	But if 	

the applicant is so advised, and 

if he satisfies all the conditions in regard to the claim 

in stepping up he can make a representation to the con-awL" 

cerned praying for stepping up on the basis of the pay of 
the 

alle9eliLiniors in  the category of Nate ancj if such a 

representation is going to be made the said authority has 

to dispose of the same in accordance with law
• 	It is 

needless to say that if the applicant is aggrie 
	in I 	. 
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regard to the same he is free to move this tribunal 

i9 so advised, under Section 19) of AT Act. 

8. 	Subject to above the GA is dismissedi No costs.)' 

(R. Rangarajan) 	 (v. Neeladrj Raä7' Member(Aclmn) 	
Vice Chairman 

	

_____ 	/4 Dated : Jan 19 	4 

	

, 9 	- 
Dictated in Open Court Deputy Reg1st(j)c 

To 

The Chief Engineer, Southern Command, 
Pune, Mabarastra. 

The Garrison Engineer(p)(I) R&D, 
Chandrayanagutta, Hyde rabad. 

The Commander Works Engimer, Mudfort, 
Secunderabad. 

One copy to Mr.S.Gopal Rao, Advocate, 4-8-700 
Gowliguda, Hyderabad. 

One copy to Mr.N.V.Raghava Eddy, Addl.cGSC.CAT.Hyd. 
One copy toLibrary, CAT.Hyd. 
One spare copy 

pvm 
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IN THE CENTRAL ADMINISTRATIVE TRIBUi. 

HYDERABAD BENCH AT HYDERABAD 

THE HON' BLE CUSTICE V.NEELADPJMO 
VICE-CFjpjpjj 

AND 

THE NON' BLE MR.R.RAMGApJ3?1. 

DhTED: 	( -199 	 I  

o.aDwJUmEMTN 

• 	M.A./R,j/C0 	- 

in 

O.A,No. 	
Ict 

T.A.No. 	 (w.p. 	) 

etdrnit\ed and Interim directions 

Al]. owed. 

Dis;osed\of with directions. 
Disviissecj. 

DismIssedas/withdraw 

;Disnij ;sed f/r default. 	
/ 

Ordeid/ReJected •. 	

• 

No ordr as to costs. 




